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THE INDIAN EXPRESS

SCHEDULE Il
FORM B

PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insalvency and Bankmuptey Board of India (Liguidation Process)
Regulations, 2018}

OF THE STAKEHOLDERS OF
TIRUPATI E AJI ENTERPRISES PRIVATE LIMITED
Zl. No. PARTICULARS DETAILS
1| Mame of corperate debitor Tirupati Balaji Enterprises Private Limited
2. | Dae of meorporation of corporate | 1st December, 2011
dabtor

3. | Authority under wiich comporate Aegistar of Companies, Rajssthan, taipur
dabilor & incorporatsd /) mgslensd

L Comporaie [demlity Mo,/ Linnded AL 20 R 2011 PTCO0ET209
Lisbility kiertfication Mo, of
coporate debior

5. | Address of the registersd office Reglstered Offfce:
and principal office [ amy of A2, Rana Pratap Magar, Malwar Road, haotwama,
corporats debtor Jaipur - 3023012 Rajasthan
Principal (Mfice / Asset Location:
dhasrn Mo, 204, 208, 208 & 207, Gram
Thikanya, Tersl Sanganes, Maln Ajmer Boad,
Iapur — 302 029, Rajesthan (Land admeaseing
9800 sq. it}
& Date of closuna of Insohency 08th May, 2026
Aesoiution Procoss (Wide Order dated 08052026 passed by tha
Hon'ble National Compaery Lar Tribunal, Jaipur
Bench in CP Mo, (1B IPR/2005)
7 | Ligudaton commenoement 08th May, 2026

date of comporais debior (Dite of Oner of liguidaton under Saction 33 of
the Insahency and Banknptey Code, 2016, passed
o the Hor'ble MCLT, Jaipur Bench)

g | Mame and regEsiration numibsr K. Shyam Sundar Maheshwari

of the irgohency prdfessonal OB Regestration Ma.:
acting & ligudator BELPA-O0 P01 5 2080020 A 13321

o | Address and emal of the e Shyaam Sundar Maheshwar
iquidlator, as registersd with the Beddl.; 35, Flat Mo, 72, Shartl Vhar, Halvan Nagar,
Board Tonk Road, Sanganear, Jaipur, Rajasthan - 3020249

E-mall: mhswrshyami@grmail .com

20, | Acidress and sl o e wsed M. Shyam Sundar Maheshwari
o correspondencs with the Bdel.: 35, Flal Mo, B2, Sharti Whar, Haban MNagar,
b bckaRor Tonk Raad, Sanganar, Jaiour, Raasthan - 3020025

E-mail: crp trupatibaali@gmeleom

11. | Lest dete for submission of claims | Tth June, 2026
Seing 30 (thirty) days from the Liguidation
Commencement date ie., Bth May, 2026

Motica is hereby given that the Maticnal Company Law Tribunal (MCLT, Jaipur Bench) has
ordercd he commencement of lguidation of the M/s Tirupati Balaji Enterprises Private
Limited on 08" May, 2026, the dats of passing of order of liguidation under Section 33 of
the Insolvency and Bankruptoy Coda, 2006,

Toe stakeholders of MSs Tirupati Balaji Enterprises Private Limited are Pereby called
upan to submit their claims with proof on or before 7° June, 2026, 1o the liguidator atthe
address mantioned against item Mo, 10,

The financial creditors shall submit their claims with prool by clectronic means anly. All
ather creditors mey submit the claims with the proof in person, by post or by electronic
MTHEEINS.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does nol submit its elaims during the Bgquidation process, the claims
submitted by such a stakeholder during the corporate inschvancy resolution process
under the Insohvency and Bankruptcy Board of India (Insolvency Resolution Process Tor
Corporate Peraons) Regulations, 2006, ahall be desmed to be submitted under section
358

Sdy -

Shyam Sundar Maheshwari

Liguidator

M./s Tirupati Balaji Enterprises Private Limited

Date and place : 127 May, 2026, Jaipur
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